
Annexue 3

Name of the corporate debtor:  Rajahmundry Godavari Bridge Limited Date of commencement of CIRP: 27 February 2020 List of creditors as on: 22-December-2021

(Amount in ₹)

1 Canara Bank AAACC6106G 18-Mar-21 2,705,307,864                 2,705,307,864                    Term loan                      1,904,300,000                     1,904,300,000 No 29.29%                 -                                     -                                    -                                    -   

2 Union Bank of India AAACU0564G 06-Apr-21 2,647,258,545                 2,647,258,545                    Term loan                      1,835,500,000                     1,835,500,000 No 28.67%                 -                                     -                                    -                                    -   

3 Bank of Baroda AAACB1534F 13-Mar-20 2,524,633,718                 1,948,297,770                    Term loan                      1,376,500,000                     1,376,500,000 No 21.10%                 -                                     -                     576,335,948                                  -   

4

Punjab National Bank 

(Erstwhile United Bank 

of India)

AAACU5624P 27-Feb-21 1,934,216,577                 1,934,216,577                    Term loan                      1,376,500,000                     1,376,500,000 No 20.94%                 -                                     -                                    -                                    -   

                  9,811,416,704                     9,235,080,756                     6,492,800,000                    6,492,800,000 100.00%                 -                                     -                    576,335,948                                  -   

*Note : The Amount covered by security interest and the amount covered by guarantee are for the same term loan agreement 
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